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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD-qENEH
AT HYDERABAD

DRIGINAL APPLICATION NO.974/96

DATE__OF __ORDER_: 168-96,

Bstusen :-

8.Raghunandam Chary

eess Applicant
And : .

1, The Gensral Manager,
S.C.RAjiluvay, Sec'bad,

2, The Oivisional Railway Manager (MG),
S3.C.Railway, Secunderabad,

Yy Y Réapondlﬁta

t

Ceunsel for the Applicant $ Shei G.Ravi ﬂnhan_

Counszel for the Respondents : Shri C.V.Mella Reddy, 5C for Rlys
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THE HON'BLE SHRI R,.RANGARAJAN MEMBER (A)

ese 24
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(0ral Orders per Hen'ble Shri R.Rangerajan, Member (A]

Heard Sri V.Padmanabha Ras for the applicant and
C.Venkats Malla Reddy, standing counssl for the Railuaya

the Respondents,

24 The spplicent is the ssn of one § late Sri Ramul

Ramulu who was werking as Shuntor ot Maulali, S.C.Railvay

K J=I%

vas stated that'an¢gaa sant f

unfit 7-12=95, Thareafter the applicant's father dicggoﬂ
It is nat kncun uhathai the father ef the applicant is in
ag en 12-5«86, The applicant submitted a represantation
Annexure A-I dt,27-5=56 fer grant e¢f Compassionate greundg

ment, That repressntation is still te be replied,

3, In the meantime the applicamt Pilad this O.A.,

s direction 3w grant of cempassionate ground sppeintment

representation dt,27-5-96 of the applicant is pesnding wif
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Sri

Ffer

v Janaki

It

or medical examination and He was feund

12‘5-960
sarvice
at

appaint=-

aying fer
As the

h the

respondents, the Respondent Ne.2 shaould dispsse of the ssas in-

accerdance with the Lev as early as pessible,

Thus the 0.A. s digpossd of accordingly at the
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stage itsslf, Ne erder az te coats,
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Dated: 16th_Auguat, 1995, i Rem 3 T

Dictated in Open Court.
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Cepy te:-

1,
2,

3.
4,
5.

6,

Rem/-
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The General Manager, S.C.Railway, Secunde

The Divisienal Railway Manager(MG).VS.C.R
secunderabad.

One cepy te sri, G.,Ravi Mehan, advecate,
One cepy te sSri. C.V,Malla Reddy, SC fer
One cepy te Library, CAT, Hyd.

One swpare Copy.

rabad,

+ilway,

DAT, Hyd.

Rlys, CAT, Hyd
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